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CENTRODUCTION

T the Cheirpereen-'. F’-ul:mlie Accounts  Committee (2015-16}, . having been
L e euthenzed by the Demmﬁctee do present.fhis Thm Eightn Report [Sixiesnth Lok_ .__
S _Sebhej o eetter‘LTe'i{Erl by the Gevernment on the DbeewehenefF{eeemmendaﬂens of
——————the Commities- contained [n.IhEJr,TJJJ[d_Repeﬂ‘(erEehth Lok Sabha) on ‘Em_r[ren menf=——

‘Mapagement in Indian Railways - Stefiene, Trains and Tracks" relafing to Mintstry

of Rei[weyﬂa {Railway Board).

" The Third Reperﬁ was preeented to Lok Sabhaflaid in Rajya Sabha on

_?‘.5“1 Novermnber,  2014. Replies of the Government to ‘al  the

Observations/Recommendations contained in the Report were recewed. The Public
Accounts .Ceremfﬁee considered and adopted the Thirty Eighth Report af their eftting_ o

held on 11%March, 2016, Minutes of the sitfirig are gfﬁ;fen at ej}'pend_b{ l. |

3, For faciity of reference. and eehvenienee the Obsepvations  and

Recommendations of the Committes he\.fe been pritted in thick type in the body of the

Repert

4. The Commifiee place on record. their eppree[ehen of fhe eeetetenee rendered to
thern in the matter by the DfFee of the Dempfre[ler and Aud[ter General of [nn:ha

;Y An andlysis of the ec:tien taken® by the Gevemnﬁent on the Observations/
Recommendafions contained. in the Third Repott (Sideenth Lok Sebhe) is given at

Appene’xﬂ

NEW DELHt S . PROF. K.V. THOMAS .
11 March, 2016 . ' - - Chairperson,
21 Fhelgune, 4837 {Sake} ' Pub[lc Aeeeunte Commities
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'»ef-—-—Thls*RepDrt of the Public ,iam:aunts cemmr tiee Efeais wn:h the Acton Taken I::-y the

| Grovernment an the Dbsewatmns and Recommendalions of the C-Drnrnrttee mnt-amed in thelr
Third Hepox’r (16“‘ Lok Sabha}l on “Enwronment Management in Indian Railways - Stalions,
Trains and Tracks" hased on C&AG Report No. 21 of 2D’12 13, UFIIDI'I Government (Railways}

' Perft}rmance Andit, ralatmg ’[D Mmjstry of Railways.

2. The Third Report (18 Lok_ Sabha), which was presented to Lok Sabha/laid in Rajya
~sabha on 25" November, 2014, contained 21 Observations and Recommendations. Actien.
Taken Toles in respect of all the Observations and Recommendations have been raceived -

from the Ministry of Raitways and are broadly catejgnﬁzedfas uncer

(i | Observalions/Recommendatiéns which have been aceepled by the Government:

Para Nos. 1,2,7,8,13,15,16,17,18,19,20,21 )
. . Total: 12
Chapter - H

(i) Dbsewatmnngecommendatmns which the Committee do not desire to pursue i vigin
of the replies recemd from the Government: ' :

“Para No. NjL .
- Total: NIL
) Chapter— Il

(i} Dbsewﬂmnsfﬁemmm@datmng in respect of whmh rephas of Gwemrrﬁant have not
" been ac:n:epted by the Dommmee and which reqmre reﬁeraﬂc-n

Fara Mo, 3,10,11,12, 14
D Tofal &5
Chapter [

v} DbsewatmnsﬁRecommendaﬁmns in reaper:t af which Govemmem hawve T‘ummhed-
' interim rephes

= - L : ' ParaNo. 34,55 : -
C b o _ o . i : . Total: ¢
'="——{-'—._—'., T R o o _ .. Chapter-¥

L



3.

- .

The Committee's examination of the subject 'Environment Manégement in Indian

Raitways - Stations, Trains and Tracks' relating fo the Mrmstry of I-‘{allwaya reuealed the

folrr:rwmg shorf:c;ommgs

o

Rai.'w'ajf Board {F{B) had n-::m"f issUed any cumgreheh’sive guidelines specifically fer

sidings handhnq S.I'L':f trans;mr‘[mg the polfutmn intensive commedites ke coal, iron

s A e L
_otersement-fertilizers:-petroleum ete. The TERTAT Pollifion Contral Board had also

failed to issue any guidslines for the transport of these commodities.

The Alr {Prevention and Control of Polluti'on-} 'ﬁct, 1881 stipulates that ail gidings and

Railway Geod sheas require Consent for Operation (CFO} from the State Pollution

Control Baard (SPCB) concemed, however, in majority of cases the Railway

_Administration had failed to comply with the existing provisions of obtaining consent

for pperation from the SPGB concerned,before Dpera'tir:-g,the sidings/good sheds. The

CFO was obtained only in 55 percent of the sidings: test checked.

Indian Railways hao neither initiafed any measure to fix standards for. emissions from

the use of diegel for traction purpﬁnses nor any system had been set Up o monitor the

- emissions from diesel focos and assess of compare the extent of emissions with the

. internafional standard, Further, there were no fnstructiuns to the Zonal Railways for

regular monitoring of emesmon 32 levels and thus there was no sur:h monitoring - .

2’

an,w;here i Indian Railways.

The work of eleclrification of railway fracks was being' carried out selectively for .

sectiohs of a particular route instead of electrifying the -whole route. Patch-wise
.electrification of routes had resulted’ :n hauling of diesel engines on. electrrﬁed route
leading fo unavmdable po[lutjon due tc emission  from dresef hESICI'ES higher

Dperatrcnar costs

No |nstructaans had been issled af the level of Rarlwa}r Board regardmg noise control

. measures near habitation/silence zones.

There was no s:,rstem for mr::mtcrnng *he quant'y' and quanturn of waste water

generat&d at Sf:atmns The Ran'way Boards instrugtions for Jnstallatmn of Efﬁuent -

'l'.-



Treatrent Plant (ETP) at ail major stations .had also not been adhered to. On an .,
average, ohe Effluent Treatment Plant had been installed in éach Zone leaving most

of the major stations _with'c:ut _én;.f ETP. la the at:;s.ence of ETPs. effluenis were_beiﬂé' '

" - discharged from ‘major stations to the nearby low .Iying areasfwaler bodies and

—-groundwater: [T s e =

- rnumcu:ual dratnage systems resulting in 34 mntammatmn of surrounding surtace and _

_DF'T'spE’[E the Railway Eiﬁérd's instructions issued in JulytAugust, 2006 to zones for

providing Water Recycling Plants (WRPs} at lonations like Stations and sheds where

waler was scarce, no action had been taked till 'March, 2012 for. installation of WRPs,

. Simitarly, none of the*méjar stations in SR where shurtaée of water was actually fett in

summer months, has been identified for provision of WRP. .

Rain Water Harvesting (RWH} Systerns had been installed at only 70 stations in five

T LoNes.

R :
i LT ',:ﬁ“‘ I UL S

ND syatem had been put in place to monltor the - perfn:}rman-:e of level crossings

energized with solar panel; or hyarnid system. Further,-no gystem of quallf"c,atmnl of

' '_benéﬂt accrued fo Rafiways as a result of implementation of solar panelsioybrid

system in electrification of level crossings had been set up.

Indian Railways had failed-to make a major progress in tapping wind-energy as only

four Wind Power Plants had been sanctioned i three zones -during the period

"2010 - 12, The work of setting up of another 10.5 MW Wind Mill ia North, Wesfemn -

Rallways sanctioned during 2010 - 11 had not been completed due to shifting of

execution of the same from PPP modet fo JV model.

No energy audit had been conducted in three Zones, white 48 out of 149

: rec:ommendatmns made by the Energy Audifors had not been IF‘I‘IPEEI‘F‘lEntEd in seuen '

" Zones and pariial melementatmn had been noticed in' respect of 18

recommendationa. I

-

52 elgphants dred durmg the pEHDd EDD?—‘H due tor tram hn:s The majority of -.

f——— ——AT——————— L L

elephant death Dccurred in Nartheast Frn:-ntler Rauway {N EFR} where 43 e]ephants

vt ' ool .
v




'_ ) Statiang ovarj_? Zones:

died followed by Southem Railway (S5R) where 10 elephants died. Until 2011 no
nrecedure had been evolved by the Ministy of Railways nor prescribed by the Ministry

of Environment & Forests for controlling elephant casuzaliies.

The follewing shorfcomings were revealed in the system of garbage dis_p'os'al in 212

T . m—————

[|} In B4 per c&nt (135} of the total stations {212} test n:he-::ked in audi, c:entralrzed
dumping yara was not available within the station premises resulling in littering near -
~ sfation premises and along tracks, Further, there weré instances when tfransporstion

of gérbaga was not Deing done hygienically i.e. covered by tarpaulin,

i In 105 out of 123 major stations, dispesal of gafhage from stations to

MunicipalfCorporation nofified areas was done by engagiﬂg __ou’[sil:fe a_gencies, The
ql_-ilarltfty of garbage generaied was, however, nz! assessed and incorporated in the

agieem-erlta entered into with the outside agencies in 43 out of 105 agreements,

? (it} In the remaining 18 major stations, disposal of garbage was done in- house. The

quantity of waste generated was not estimated wherever garbage u‘isimsal was done

departmentalby,
(v} In 16 out of 23 contiacts entered into in four zones for disposal of garbagé

thrr:rugh cutside agenmes no separate clause was incorporated for segregatmn of

wastes,

{) DIEpDS&F of garbage aly Dut5|de ‘agencies was being done either by I:nummg or

~ dumping in- Raalwa}r premises in 3? stahans (all I:a'tegorlesj across all Zones.

(v} At 54 out of 212 'sta'tions the Railway Adminiéfrafion resorted fo disposal by

buening, dumping into adjacent canal, Jow lying areas, dumplng an Raﬂww land near

~ the track thereby cauamg enwranrﬂentaf pl:}ll'utmn

Indian Raitways had not_ﬁnafizad the techholpgy'fc:rjgreen'toiléts'.despite two decades

- of expedmentation. Further, open discharge of toilets from running trains Jed to

b
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4,
Third_Report {’15“’H Lok Sabha). The gist of |mportar|t Dbsewatlonar’recomrnarrdatrons as

corrtarned in ti the Report are glr.rel‘l s under.”

premature renewal of 47 km of Rail (SER) and resulted in an eXCess ‘expenditure of '

T 35, ?9 n:rl:ure durrng the period 2[}[}? 11 aln::-rre

The Gomm:ttee had accordmgly gwen therr Dbsewatronszecammendatlons in the

{r)_ - The Minisfry should fDrrnuIate a comprehensive and more reliable environment

- palicy for r:orrtroliihg ar pofllutir}n on the stations, yard, work places etc. in coordination

with the Central gnd varlous State-Poljution Cantrol Boards. The Mmrstr}r of Raitways -
showld also ensUre regular.and erfectfve monitoring to enstre strict compliance with
the Poliution Control Iawﬁ_rsr’gurdalmesﬂnstmctrons at aII levels so-that aduaru:e_ ano

corrective steps are taken o m'lrrimize the air pollution. -

(il . The requisite equrpment for'measuring ai pc:llutrcln Ieuels shou!d be procured

and rnducted at all the Stations in a time bound manner.

(i) Ralhnra}.r Board  shouid perredrcally monitor the progress Df - the [.’]FDJE‘:C’[
undertaken by Research and Design Standard Drgamza ion {RDSD ) ang Indizn
Railway Organizations for Alfernate Fuefs (IROAF) sa as to'introduce LNG anc (Gas

Turbine I:ra_sed Iocomotives by the targeted date,

o

| (V) The Ministry, besides rnakihg efforts to gauge the impact ef envirbnmental

pollution due to the mwement of diesel Ioc;omoiwes in elee’rrrfed routes, 5hcru|=d aiso

wcrrk put the feaslb:lrty of making route-wrse eler:.trrﬁr:atron

{v) The Railway Board, in ‘consultation with the Pllution Conteol Boards, should

n::c:nstrtu’re a Hrgh Powered Body with adecuate technical ax;:-ertrse for forrﬂulatrng a

: comprehenswe prrcy o c:u:}ntrol Enwranmenta! and ‘noise poJIutrarr in the Trains and

. Stations and- carrymg put surprise cher:ks ir:u BNSUTE affectrs.re |mp|ementatror| af the

Measures. mrtrated to that Eﬂ‘ect

'{v]} . As regards 'diécharging of efﬂu'errts from the rrrajt:nr Stations to the nearby low

lyrng areasfwater bodres the Mrnrstry should take Up installation of ETPs ‘at all thes

. mm_ RafEWay Stations on pnn::-nty basrs I::}r strpulatrng a deadﬂne for the pL.H’pDSE Strmgent

4
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Guidelines should afso be issued and implementation moenitored by the Ministry for

scrupUlous adherence by the Zonal Rallways failing which réspensibilib; be fized.

o (vil) The Miflistry should ir:np{ess-upbn the Zonal Railways in no uncertain ferms to
+ unfailingly achere to the instructions issued for instalation of Water Recycling 'F‘['ajntE :

and Rain Water Hawestmg Systems af all fHe Statiops. -

me—a e L R — T T T—T

 AAma e a i mi—T maaTT m o

(vi) The Ministry of Railways/Railway Board stiould ensure regular and effective
rrl..Dl'Iitc.:-rfng of ihé.targets set for energy copservation af all levels so that thef,r could be
completed within the stipulated time frame. _Thé I"uf'iir‘l-istr},r should alse measure the
benefit accrued to the R_gifyﬁays as a result of the electsification of level cro seings with

solar panels. . - .

by The Ministry shoule set up separate Waste Management Cefl in all the
Zones/Divisions and make recessany arrangements for. staff in those cells who
possess adequate knowledge and skills fo deat effectively with waste management. |

{(x}  The Ministry should take effective sieps for ensuring that prescribed fargets for
mtroduchon of bio-toilets in all the cbaches are achieved within the specified hme and

any aberration on thls score be viewed 51=:r||::uusl3fr

5.7 Thé Action _Tal;ian_ Motes furnished by the. M]n[stry of Railways in respact of all :[Ihe
'Dbsewatiansf_ReﬁommendatiDns of the Committee as contained in their Third -F{eppﬁ
(16" LS have been reproduced in the relevant chapters of this Report. The Cﬁmm.inee
desire: that Government: shoulkd -fu.mish fnalﬁcﬁntlusiva action Eaken FED|IEE i the
Recornmendations for.which interim replles have been furnished, The Cummrttee will now
deal with the achon talfzen _ bg,r the  Government on - some of their
B Dbsewatmnsf&ammmendatmns made in then Third Report (16% Lo;‘n: Sabhaj whmh need

oo rateratmn or marrt comments, -




7

Action faken on the Recommendafions confained in the 53" Repait (4l L3} of the

- PAG

{Recamméndaﬁdri No. 2}

. 5.' The PAG {24:-05 []9} in their @3¢ Repcsrt {14‘“ LS) on “Clean'llneas & Sanitatlon on

c:rdm_a_imn eﬁorﬁs afid 'p‘:‘u't’iﬁ'ﬁ%éé%iﬁﬁﬁtﬂﬂonah’i.ed meé:haﬁ_isrn--ét tHe-IApex level-frame-a-
- robust policy on Waslte Management; draw Up an action plan far ‘provision of adequats
_ infrastructure. for each station, and dedicatéd budget eﬁciusive'ly meant for sanitation and
cleariiness on Indian Railways etc. Upmh noticing that thougn these recommendations wele
substantially accepted by the Gwernment shoﬁmmmgs in fhe eollection and disposal of,
garbage has remained unresolved, lmplementatlcm of green toilsts in frains has not yet heen

done and no conctete action has besh taken by the IR to integrate environmerital concems _
with thelr _déﬁfe1opmentaifaperaﬁnnal policies, the Com mittee exhorted the Ministry.'r to initiate
the rec:[uisjta and _urg'ent maasurés 50 gs 10 effectively addrésé-the ever growing menace of

- ervironmental poliution.

?’.. | The Minjstry of Railways in their Action Taken Note have stated as under :

"Following actlane’meaaures have been |nmated in cleanliness & samtahr::n in tndian

E.aliways
1. Cleanliness & Sanitafion

a. Zonal R;atlm.raq,r have been adwaed wde Commercial Circular No. 45 of 2011 and’
also reiterated from time to timé “for prompt disposai of waste arising out of catering -
services at stafion and in trains, inter-alia advising the procedural order for handiing
.waste and their dLSsta1 arising of pantry car services as well as static catering units.

b, in Budget Speec:h of 2014-15, the Hon' ble Mlnrster of RaIEWEI‘y'S has pmpused in}
“ et up a separate Housekeeping Wing to have focused atfiention and exclusive
responsibility of mamtainmg cleanliness and sanitation at statlons

2. Further as regards the mstaﬂatlcn of Green Tollets, in tralns the Ministry have.
-stated as follows;
"in a pioneering effort, lnduan Raliways i collabaration with DRDD was suecessful in -
" developing Bio-toilats, where the faecal matter gets digested in a reténfion tank by &
~ group of bacteria, and after the process, as the end-product, water gets discharged
after being treated with chlorine tablets fo take care of further disinfection” and fo
contro] & EDII count The first sets of buo ‘tollets were fitted on triaf in2010-11.

Upc-n seemg encouragmg resuits in then perfonﬂance and their user ﬁeedback the :
-numbér of Bia-toilats fitted has progressively ingreased over the years. As on datg,
?mnre than 197{}13 bic- tml[ets ha:.fe heen m%ta]lad m more t‘nan TDDD goaches.

P _ _.._- J.-" - N _L




. B . ) . I - .
Worl(sh"bps and Production Units of Indian raifways are gearing-up for fitting bio- to[rets'j- .
in Rewly manufactured coaches and for refrofitting on emstmg old coaches. 1o the

maximum exient poss1b1a

IR s making its best possible efforts to achisve the targst of {f) Gmmp Wisorfly fi ftmg &l
" new coaches made by Production’ Unité with environment-friendly toilet system by
220MB-17 and (i) elimination .of direct discharge toilet system from entire fleet of -
- r:oaches by 2021-22, unless Unforeseen technicat hurdles crop up in future.,

A- Joint Working Group (JWG) of Rs Mechanical Engme_er,s and’ DRDC's
~ Bio-technologists, constituted for development & de;:lcrymant of bio-toilefs over Indiah

Railway' passen“ger“carr?mg‘cnanhes—meets pefiodically-te- rawEw—desrgn lssmaswaﬁd—i
field performance of these Bio-oilets.”

N The Commitiee note thgt as regards the cleanliness and sanitation in Indan
Railways, the Hon'ble Minister of Railways in his Budget speech of 2014-15 had
_ prnpnsed for setting up a separate Housekeeping Wing to have facused atfention and
" exclusive responsibility of maintaining cléanlf_nesa and :sanl'tati_olﬁ at stations.
However, the ATN is silent as fo whether the. said wing has since been set u|5 or not,
As thé cieanliness and sanitation of Indian Raitways is the critical need of the hour,
the Committee would iike fo be apprised D;f the present sfatus of setting up of the
| .Hnuse!{éepiﬁg Wing and, if set up, its objectives, action piaﬁ, if any, drawn up for
effective cleanliness and sanifation, the resulis achieved so far and future plan of
action, The Committee would alsu like fo knnw the details regarding- the expenclsture
sanctioned/incurred during the last fwo years on samtatmn and cleanlmess of India
Raifwrays and whether it was adequate enough to cafer to the n_eeds of cleaniiness of
the Railﬁays - Similarly, the Atﬁan Taken Note is silent abuut the dirty passenger
coaches mfested with cockroaches, rodents and mugs. " There had been cnmplamtﬁ
that the passenger compartments and its tollets were not swept, moped or disinfected
at regular intervals and many a fime unwashed bedro!ls and blankets were issused to
- the passengers Furthef, the system of- llghting, drinking wafer and sewerage. is it &
_'.Entally' bad shape In the penphe-ral wllages of Ralfway ‘-‘-taﬂans The Eammlﬁe&,
' the—refure, deslre that as a part of Corpnrate Soclal F{espnnsrbllrty {CSR}, the Mmlstry-
~of Raliways should pmwde these fat:fl;‘cles not c:-nly in the nearhy’ Railway colonies hut
" also In the peripharal villages coming within a_radius ‘of DBkms of Railway sfations.™
" The Commutﬁee desire to he appnsed of the cuncrete actmn taken in this regard mthm )

L

~ one month of the presentahon ﬂfthrs report.

: have been mfurrned that as on December 21]15 more than 19 7ﬂﬂ hio-tmiets have ba-eﬁ'_ |
_ mﬁta!'ied in nore than ?,[}{}&waches Inr:i:an Railw&y is- also mal{lng |t3 hest pus&lh{a

Yk - . X v } . [




9
efforts fo achieve the target of icamﬁuisoriiy titiing all new .coaches made [y
production units with enviropment - friendly follet sysiem by 201617 and elimination. -

~ of direct discharge tollst system from entive fieet of coaches by 2021-22 unless -

unforeseen technical hurdles erap up in future, Ministry seems fo be E}nsura about’
achlewng the f:argets and hence put a rider with thelr said staterment. The Committes
wc-uld fike -to know as “fo what ext&nf thuse targe.ts have been” imef so far. The'

Committee further ubsewe that despite issuing commercial circular and Committees' .
reiteration from t{ime to time there has been no perceptwhle improvement as bio-toilets
become non-functional and inconvenience when certain passengers Rndwingly-nr

unknowingly drop plasﬁc'ﬁntﬂ_es or unwanied materials inside it. Hence for the

SUCCESS nf:tha effective Use of bic-toilets the Railways shouid initiate a drive fo

_educate the _passengers about the correct way of use of such toilets -through

nncuncements T. Vs and written as well as picture signs.

Alr. Pnllui:’::r . o ' )

- {(Recommendation No. 3)

- The Commitiee were constrained to note that the Railway Board (RB) had not issued any

comprehensive guidelines specifically for sidings handiing and transporting the poliufion

- intensive commodities fike coal, iron ore cement, ferfifizers, petroleum eic. The Central Pollution

| Control Board had also failed to issue any guidelines for the franspor of these commodities. . As

regards farmutation of comprehensive envitonment policy in this regard, the Ministry of Railways
had chaimed that they were committed to alleviate. the environment impact of cattiage and

hanﬁliing of sensitive cargo. While noticing that d_efspite their commitment no substantive actic:.n
‘had been taken by the IR fo integfate environmental ‘concerns with operational policies, the

_ Commiftee, had impressed upon the Minigtfy to fc_:rmulaté a comprehensive and more refiable

environmeti poifcy for .controliing. afr poliution on the gtatipns, vard, work places efc. ir
coordination with the’ Central and various State _F’ollutic_:n Control Boards, The Ministry o
Raiiways should 5150 énaure regular and effective r‘nonitﬂring to ensure sfrict 'c.omp!iancé- witF

friz " Pallution Gontm[ ansfgu|deilnesfmstrm:t|ons ai? a![ levels so that advance and cormeciive

| steps are taken fo minimize the alr poliution..

10.. ~in their Action Taken Note the Ministry Df Ralh-urays have stated as under

TR Torder to properly compiy with ~the - provisions of Alr Pollution Act1981 I -
sidings/Good Sheds of Zpnal Railways, Ministry of Rallways have decided to set up.a
Commitiee consisting of 02 SAG. level officers, 01 from EnHM Dfe. {as Convetor) &
the other from. Traffi cﬂ:‘nmmercral Deptt., who will study and sttbmit a detar!ed repr::]"’ :
on fhe exten't Gf‘ ‘pall.utmn am:l the remed1al acunr:s to be taken " - : : .
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11, The'Gommittee are aghast fo find thaf in order fo properfy comply with the
_ prwisic:ns. of -Air Polluflon Acf, 1981 in sidings/Good sheds D.f Zonal 'Rai!w&;}fﬁ,

- ,M_inistry of Railwa}fs._ have now decided to set up a Commitlee in 2015, to sflii:ly and
,s'uhhfiit a -dei;ailed' report on the exfent of pollution and. the actions to be taken. ?
ﬁQwe_k{ﬂ_n;hﬁn_isity_haié;ﬁﬁt:éiféﬁ'skei‘chyf déf;‘ai[s;abaut_‘-ihé;tenns énd-fargéts of -the-- .
sﬁi’d'l’.‘iammiﬁea, Théy'ﬁawz a[é.o y'et to frame t  he reliable environment policy as
desired. by the Committee for cdntrc:[ling air pdl[utinn at R_aiIWay Stations, yard, work -
places stc. The- Commiites thereforé, desire to be apprised about the -['::rogré;ss
achieved in this regé,rd to ensure that the Committee _su[-.tmfts its report at the earliest -

and the time lost is compensated by the early implementation of its suggestions.

Non-campliance with Statutory Regulafions _

‘(Recommendation No, 4 and 5)

12, The Commitiee were concemed fo obsetve that while section 21 of the Air (Prevantion
and Cantrof of F‘leutiunj Act, 1981 clearly stipulates that all sidings and-Railway Geod sheds
require Consent for Operation (CFO) from the SPCR concerned in rnajdrity of cases the Railﬁay
Adriinistration have falled to comply with fhe existing provisions of obfaining consent for
operation from the SPCB concerned before ngrating'the_sidingsfgood sheds, The CFQ was
* obtained only in 5§ percent of tfjme sidings fest checked. In some of the cases, thers was:
-inconsistent and variable undersfanding of issues which led some of the -Zonal F{a[]wa}rslfu
presume that consent o operate was not required for all sidings/goods Sheds.. The Ministry had
no-record of notices served by the CPCB or SPCB for noncormpliance of provisions of law for
conirol of Air and Water Pollution, Further, the Ministry of Raiflw.ays do not have any me.c:hanism -
to fake action against the sidings for either non adherence to' the instructions of RB ar
eampiianﬁe with the sfatutﬂ_w proi.rfsfcns., which is rather sf:farjge and hf'gh!y..deplorabre.
'Depr'ecating fﬁe fa.ilu_re of the Miﬁjstry to act sternly against the sidings for violation of
jléwsfprszions, the Commitiee had desired that the mafter vigorously pursued for investigaficn,
fixation of responsibility against the sidings and necessafy follow-up action. The Comemittee had .
also desired that the: Minigiry instead of leaving things at the mercy of the Zonal Raitways,

should prescribe concrete guidelines for the operation of sidings/goods sheds which éf_e to be

-scrupulotsty adhered to by the Zonal Railways.

—————— -
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13, Further, while observing that individual Railway establishments lack the equipment as
well as expertise for meésuring.énd mgnitﬁring air pollution levels at the Statibns, the
Committee, had recommended that the requisite-equipment for méasuring air poliution tevels be

| pracured and indicted at all the Stations in a time bound manner so as to obviate air potlutian to

ihe deswable Ievel

- T4 The Mmmtry of Ra;lway& i their ﬁ.n:tlon Taken Mate have 5t3ted as under

“In arder to-properly cc:rmply with the provisions of Air Follution Act 1981 in sidings
&Boods sheds of Zonal Railways, Ministry of Railways have decided fo set up a
committee consisting of 2 3AG level officers, one from EnHM Cte (25 convensr) & the
otherifrom Traffic / Cormmercial Deptt, who will study and submit & defailed report on
.the extent of pollution and the remedial actions to be taken,

The committee formed will also deal the matters pointed out in this para 4 and 5."

15. . Upon noticirg the failure of the Ministry of Railways [o act sternly ggains.t.t'he _
sidings for non- comp]ian'ce of . 1aW51’prDvisi'ons prescﬁbeﬂ for operating  the
- Sidmgs}’gnads sheds the Cumm[ttee in their EEII‘[IEJ‘ Report had daswed to pursue the
.M::Ff.mﬁier wgorously for rnvestlgatmn fixation of respunsnblhty agams{' Eh:—:- sidings and
necessary follow-up action, They had also desired the Ministry to prescribe concrete
guidelines for ﬂ';e Dperatioﬁ of sidingsfgocds sheds, Further as regards the [nduﬁ:ﬁimn of
aq'u_ipmeﬁ at alt railway _stéf‘rons for .measurirrg and monitoring air pollution levels, the
‘Committee had recommended for procurement and [n.stalfatién_ of such equipr'ﬁeht af zll

the stations in a time bound manner. Howevér, the AT of the Ministry are silent over all
these s;-:}ec:f"ﬁc igsues. The*_-k have rather fuml's_heﬂ arouiine reply. While deprecating the
callous atfitude of the Ministry towards such impertant issues the Committee reiterate
their sarlier recommendations and desire to bé aﬁpriéed of the specific action faken

thereon wf{hiq O mmﬁth of the presentation. of this Report fo Parljament.

Emission from Diesel.locomotives and use of Bio-Diesel -

{Recommendation Para No. §)

16.  The Committee were pedturbed fo note that Inian Raflways had neither iniiated 2ny

measure to fix siandards for emnissions from the use of diesel 'i‘"or traction purposes nor any

syst&m had been set Lrp tn::u monrtor the emms:on levels fram dlesel locos and assess of

) mmpare the extent of emmsmns with fhe mtemahona! atam:iard Further there ware no

"; : . - Lo . .k

'l.- L a

' L . ° . ‘- - . . . - o = - . .-
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instructions to the Zdna[ Railwéys for regular monitoring of emission levels and thus there is
na such monitoring anywhera in [nd|an Ra[!ways The Committes were also concerned fo.

note that altheugh several |mtlatwes were state::l to had been taken by the IR for using bio-

- diesel to he]p reduce emissions of many air pollutants from diesel loces, nd'inetructions had

"bean issued to the field offices for using blended bio-diesel. OUE of 16 zones, bio-diesel was’

- usé'd only in ﬁ*.re Zohes. Further, during the period 2006- 11, the pmductiﬁ:n u::-f hic-diesel over.

T these ﬂfe Zones wWas l::uﬂry 755.123 KI besides prc-curement of 47.48 KI from Gutalde
agencias, The Committes found that Indian Railways did nof have any |r~!—h0use bio-dlesel
" production facility éx;ept experimental lavel at sém‘e plants. The .plants ab Chennai and
Sl'haj{ur'hasﬂ _had been functional in pért capacity and the Kharagpur glant was not working.
Tre -main constraint in !the-,_ir continuous operation was nen-availzbility of raw-material for
conversion into bic-diesel, Tht;. Committee had alse cbserved thal twa confracts wese
executed. in April 201 ’I. and May, 2011 for settingi LI Gfﬁlants at Tondiarpet (&) and Raipur
(SECR} respectively. While the work of sefting up of biodiése[ plant at Ratpur was in,
“progress, 'thére hag been no progress in respect D.f the plant at Tﬁndiarpat as of March 2012
excepf \dentification of land. The Commitiee had been informed that Indian Raibways were"
setting Up two bio- dIESE:| plants of 30 Tons per day l:apac:lty each which would be ready by -
December 2CI’|4, As the use of biodiesel in the Diesel locomotives is the critical need of the
hour to minirﬁiié'air ;iullufjon and related public heaith risks, the Committée had desired the
M|rustry to mal{e spemal efforts for SpEEdJEr complehon of the prcufects for production of bio-

diese], -

7. The _M'i‘nistr}r- of Railways in their Action Taken Note have stated as under:

"L A Mobile Emissjon Test Car was commissioned by IR in January 2013, This

. test caris capable of measuring levels of various pollutants of diesel engines. So far,
smission levels of 22 locomotives including power cars of Diesel Elegtrical Multiple
Units have been measured at different locations on IR, Emission norms for diesef
locomotives are not available in India and have to be evolved, Formulation of
Emission Standards is' a. specialized and time consuming job and process for:
appointment of & consultant is under process: This will be teken forward expeditiously,
lnstructions to Zonal railways. (o momtor EFI'IIES[OI'I Ieuefs wculd he issued after the
emrssmn standard are laid down, :

2. The Hon'ble Mlmste; for Rallw:ays in his budget speech an DB 07.2014, stated
that IR will &tart using bio-diesel upto 5% of the total fuel consumption in diesel
Iocomotives. Action plan for implementation of 5% Bio Dieset blending in Diesel to al

= ——
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Zonal Raitways have been Issued vide Raﬂway Board's letter Na. ZD‘ID.fFueIFEBZfZI Pt
. 1dated 02.03.2015, and procurement 15 prm:ess

3. Tnchan Ranways has afways prumoted use of non- c:onventlonal eNergy sources.
Use of bictdiesel in -diesel locomotives was envisaged long before it was even
established as a fuel for lecomotives. The Indian economy and the ecosystem
required for its production,. distribution and usage.were-not geared up- at that time.—
- When IR stared.efforis to introduce biodiese] in 2001-02, there was ao_gstablished
path-available¥o follow -BUE This did not, deter IR Trom making attempts in all directions.
Faw material was not_ avallable; s¢ plantation of trees (Jatropha) was done, a -
Memorandum of Understanding with Indian Oil Corporation was signed, pilot plaﬁts'
werle set up and even purchasing from open market was attempted. ‘However,
Jatropha production in the country did not take off. Even though the commitment of
Indian Railway was serious and cc:-nhr:uous efforts were made, bio-diesel couid not be

introduced.

3.1 Keeping these canstraints In mind, Indian Railways is setting up two bio-diesel
piants which are multi- feed plants Le. they can use g variely. of edible/ non-edible
vegetabie oils, by- product of oif refining process, fatty acids, animal fate, used cooking
oil efc. Thus shortage of raw-material for plant cperation is natenwsaged Tha piesent
status of these plants is as under; . S :

{a) Ratpur glant: Work has been completed upto 4 stage out of 14 stages i.e,
afl Civil Engineering weorks of construction of office building, warkshop, lab, stare efc.
are completed. Contract has since been termindted on 24.09.2044, For completion of
balance works, fres tender has been fioated and is due to open an 21.04.2015.

(b} Tondiarpet plant. Work has been completed up to 7% stage out of 12 stages
i.e. all Civil Engineering works of construction of office building, workshop, lab, store,
. ETP efg, supply of chilling unit, transformer, weigh bridge, storage tanks, RO softening
systern and Diesel generator are - compieted The plant is expEEth fo be
'mmmmsmned by SD”‘ September 2015, : :

3.2 Bemdea the bt}ttlenecks in praduction of biodiesel, laws and regulatclry regime
prevented free sale and use of bio diesel in India. Certain clauses in MS & HSD
control order, 2005 and Biodiesel Purchase PD|JE'y', 2005 were restrictive. The clauses

- have since been modified by the Goverament, In light of recent amendments in M§ &
HSD control order and Biodiesgl Purchase Poficy, IR is pursuing the. roadmap to take

: fomard the introduction of b|o dreael on IR."

L 18. ' In response fo tha observation of the Committes that.the Indlian Rafl'wéyé have -
' narther initiated any. measure to ﬁx standards for E:]'J‘I[SEIDHE frori the uma of diese! for
tractmn puUrposes nor any system has been set pr to momtor the emissions from
. diesel locos and 353355 or compare the extent of emlssmns with the international
-standardy-the Ministry have stated that emission norms for diese| mcnmétives are not
“available in India and Rave to be- ev::hfed Fun&her it has been stated by the leWayfs '

% fhaf form u,[ar:rr:nn af Emtssmn Standards =3 a sg&crahzed am:i t|rr|e cunsum[ng _|Dt'r ami
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appointment of a consulant is under precess. The Commities are constealned fo
ohserve tﬂat the Minfstry of Railways have not accorded due importance to such a
serfous environmental probiem of emlsslans from dnesel [L}cas desprte being pointed
...'ouf by Audit in 2013, the appﬁintment of Consultant for formdlation of Emissian
Sfarrdarn:{s is shll under prncess ang accﬂrdlng-to the M:mstry :nstructmns te Zonal,

B Ra:lwayfs o monrtor_emussmn Jeve[s would be jssued after.the emission stanr:[ards are

[aid down. Tﬁ|s Jmpheé fhat the Gwernmant is not at all seffous and no sincere efforts
have yet l:reen reSGr‘ted to by the Ministry in this direction. |n the Commiftee's-
considered view, such a serfous lapse cannot brook delay and, therefore, it is .
imperafive and in‘cﬁmbent on Government to initiate effective and immediate action to

address the problem-and keep fthe Commiﬁae apprised,

Furth ér, the Railways have formulated _én action plan for implementation of 5%

Bio Dfesei blending in Diesel and issved the same to all Zonal Railways vide their
letter .dated 02.03.2015. As apprﬁxima:te[y ‘one year has. already cmrrip.let;ad SIHDIE;‘
issuing of at:.tiun plan to Zonal Raifways, the Commitfee would desire to be apprised of
. the tangible outcome of this measure. The Committee alsa urge the Minisiry to ensure’
moenthly progress .statement from Zonal Railways which would facilitate effective
. monitoring. Besﬁ:lhasI keeping in view the grave heaftH ha_zards poséd by alarming levet.
of diesel emissions from locos cnntributing}&mﬁant air pollution especially in metro

I::rties the Commijttee would urge the Minisiry to axplare the possibifity- of further
mcreasmg the Ieml of blenc{mg of Bio-diesel in dlesel after studying !nfernahonal.

' 'standards in this regard

As regards the status r:rf setting up B:r.:r Diesel. p]a,r[ts af Raipur.and Tundlarpet
the Committee was unhappy fo ohsewe that fhere was No progress made by the
Raflways m reapect of the WC:ri{ fDr consfrucfmn DF the plants at Tcnd:arpet as of
Mareh 2012 except for [dentxfjcatmn of land. Now, the Rdilway have sUbmitted that
Todiarpet plEnt was expected fo be .L:Dm_mlssmned by 0™ September, 2015, The
Committee would tike to be appriseﬂf of the status af cmmmissioning bf the Tondiarpet
p]ant ahd progress repoff on the work of se[‘fmg u;n of plant at Ramur along with the

expected datE! of commlssmnrng ofthe same.
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foise Pollution

{Recosmmendation No, 8 & 10) -

49, " The study conducted by Gentral Poliution Control Board (CPCE) during Warch 2012

- had reuea!ed that HDIEE levels were In excess of the prescnbed limit at all Statmns am:l ne

..I‘nonltDrmg mechamsm "had been put in.. plan::e by the Ranways to gauge. the nmse iavel _

- Furthar Aldit Suwey cnf 2439 pasaengers ‘at” 34”Ra|lwa~f Stations acﬁ[?ﬁones had alzo
rex_fealed that 31% of the passengers were of the view that the noise level af stations was
unbearable, RD3O had als_ﬁ:: observed that noise level in AC Coaches increased from 71 to
72 DB inside the coaches wh‘[ch is unbearable. The Committee find that in the absence of
any specific instructies either from F’ﬁ[lutf{m_ Qohtrol Boards or from the Railway Board,

the Zones have not inftiated any remedial measure o reduce noise pellution. F’urt.her, no

. instruction had been issued al the level of Raitway BOard- regarding noise conérol measures

near 'h?hitatianf’silanc& Zones. As sevedal measures wére reportedly -Iaeing taken by the

Miﬁjﬂtr}f to réduce the noise pD|!utéDﬂ inside the coaches as well as at the Stations, the

Committee had desiced that these measures ought to be i_mplementéd earnes_.tly ang’

effectively so as fo ensure eliminating/minimizing noise pollution in the coaches and at the

- Slatinns.

20 The _CDrnrniff:fee_had also desired - that the Raiiway Board, in consultation with fhe
Pollution Control Boards, should constifute a High Powered Body with adequate fechnical
expertlse for- ﬁ:u{mulatlng a c-::umprehenswe pD[IC‘y’ to control en%.rlrnnmenta! and noise prIuEJDn
in the Trains and Stations and carrying out surprrse checks to ensure sffective

implermentation of the measur_es initiated to that effect.
2%, The Ministry of Railways in their Action Taken Nate h@‘g.-:e stated as under:

“"Theré were no values specified for noise level inside coaches when ICF design of
coaches were designed. The new design LHB AC caaches have nolge !avel of |ess
than 68 dB ‘specified by European spemfcanon

There -are no EpEEIﬁEd values of noise level rnsade the non- -AC coaches. However,
RDSO and  Production Units constantly endeavour to reduce noise level inside the .

1 ~coaches.”
22, 'Th&: Cnmmjttée note thaf the new dea'ign LHB AC coaches of the Ra[lways.have
nolse level of less fhan 68 DB as spe::[ﬁed I:::,,,r European specrﬂcatmns Howevm the'. _

. Commjﬁae areL unhapp“f fo nDI:e fhatu‘iher& 13 no schrFed va]ues c}f noise !ev&] Irlsw_fe _

. . ' . - " ] . '.
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the non-AC eeeeﬁee. The Raitways being a means of frapsport of masses, i is of .
utmost importance to ensure & noise pallution free journey for the masses trave[llne in
:non-AC eeeehee as well. The Committee would, therefe re, like the Mnmetry of Ra]lWa»_.re E
to ef:udg,r the best preeneee hemg followed world over fo reduce Rasiway reiated noisea
]:re[lutren and would'like te be appr[eed of thelr status-and feasibility of implementation .-

wowe——— - in- Indias The Cemm[ttee are again perturhed to find that as reeernmerrr:!ed tn thelr__

- earlier Reper’ﬁ no effért seéms te Fave I:reen reeerted towards eenetltutlng a ngh |

Powered Eed}f with adequate teehmeal expertlse for formulating a comprehensive
pehe‘_t,r to control environmental and noise poiluﬁen in the Trains and Stations. T_he
Commitiee are of the view that in the absence of such 2 body having teehnfeel
expertise the pe[’reieel'fll_'am-ed by the Hailways tee.farde ehecking_noise pollution in
Trains and Stations a,rev guite Ineffective. While reiterating their earlier
reeemmendeﬂen the.- Committee would urge 1:he'l'i.l'['rru'stryr that the desi'red Frigh
peweree[ bedy be set up e:pq:Jel::irT;rr:meh»r se as fo euggesf waye and means te abwviale

b

noise pollution to the desirable level in tralns and stations. .

~ Effluent Treatment

(Recommendation No. 1 1I}

23, 'The Committee were constrained fo observe that there was no system fof monitoring
the -guality andiquantu{'.n of waste water generated at Stations. The Railway -Board's
.'f'netru.{:tione _fe.r'ineteileﬁen of Effluent Treatment Pleet (ETPJ at all major stations had also not
. been eldhered to: On an average, one Effiuent Treatment Plant Had been installed in"gach |
Zone leaving most of the major stations without any ETP. In the absence of ETPs, effuents
_are being discharged frem_e-lejer stations to the nezarby low lying areasfwater bodies and
municipal dreine'ge ejreteme reeulting in 34 contamination of e.urr'eune‘ing auiface and ground
water, The Commiltee had further noted that out of 17 ETPs sanctioned over ﬁue’ Zene_s; 14
ETPs have been installed. in three Zones fill March, 2012. Considering the fact tat
_' 1dieeherging of effluents 11Cr_ere the major Stations 1o the hearby low lying areasiwater bodies is
_ _hermful fo the environment, as well as public health, the Committee hedl recommended that
the'Mieietry should take up i'ﬁete!_letien of ETPs at all the Railway Stations on priority basis by
E efipuletﬁng a deedline' for the pUrpose, St{inéent Guidelines were also required to be ieeeed
- ~and mplementetrr:tn menitered by the Ministry for eerupufeus adherence by the Zona

Reﬂweye fa:lmg whleh reeperzelblhty be fixed.

PR , N LU
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24, The Ministry of Railways in their Action Taken N.DfE have stated as under: |

“Apphicability & Avallam[rw Df oollution r:.-antrol eqmpment like EfﬂuentTreatment Flants
(ETPs) -in functional state, it's regular use and monitoring of relafed pollution -
: parameters (s an m’regral part of SO 14001 certification. All the six established PUs
=o770 7 gfe -cefified- under- |50 14001 Most--of the mechanical workshops “have also
achm‘waﬂﬁﬂ&ﬁﬂﬂcﬂmn of which IS0 14001 " cedtification j5_an integral -part. The

rernaining few rna:hamcal workshops™ are—alreadyfm'-'the—pmcess of ubtammg—mﬂs—-
certification which I teniﬁtwely targeted. fo be completaed séon.'

25. In their earlier Report, ‘rhe Committee _hadlrEt:ummended for installation of

CEfffuent Treatment Plgﬁt (ETP} at ali major Railway Siations on priority basis: Ey
stiputating a deadline for the ﬁurpoae. instead, the reply submifted by the Ministry of
Rai[wéys is silent about fnistal_'[a.tion of ETPs at Rajhway Stations but merely mentioned -
about the exisfence of ETP at six Production Units (PU) and Mechanical Workshops of
_tHe Réilways by virtue of their befng’ [80 14001 certified. The Committee dep recates.
the n_unchal'aﬁf aﬁrprnach of Indian Railways towards the matter, The Committee, thus,
again reiterate f:’hat.the Ministry should take up installation of ETPs at all major Railway
Stations in the first instance-ﬁn pI"I'DT‘ftY.E]E;EIfE- }:r.}f. stipulating a deadline for fhe pur[fﬁos_e'
along with penal measlires for non adherence to the_" instruétions issued by the
Rﬁilway Board as implementation of meastres to check environment health of the
-counfry cannot be’ [eff as a métter of option to the Zonal Raftways. The Committes
wmiid [ike to be épprisa.n‘ of the substantive act’[mns iﬁitiatei:i to get the ETPs instaliea
at al! major stations with names and number of defaulting stations under each zone of
the Rallwﬁys ah urgent basigs. The Mln[strg,r may also conslder mthhurdrrig c:f financial
- ass]atance o the defau!tlng zanes pending installation of ETPs. The Committee desire
tn be informed of present status of obtaining IMS Certification tl‘_',n' remaining

mechanlcal wurl-cshops at the earllast

- Use of Renewable _Enercw at Ménne-d Level Crossing Gates

' (Rééamméndgtmn No. 14)

26.  The {Iorﬂmrttee had nc:.ted that ﬂWe Zonal Rallways were dwected in Ma—lrch EGD? te
install solar based hgh‘ung system at aI! manned level c.rossmgs But, the cwerali achlevemeni )
of the Indian Rallways in the electrrﬁcatmn of level Crossings WJth solar panel was far below.

- fhe target sat for the penDd ECID?’ to 2{111 The Comm4ﬁae hal:f found that no S}rstt—zm hae-
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been put in place to monit:ﬁr the performance of level crossings energized with solar panels
ar hybrid system. Further, NG system of qualfﬂ:'.ati:::-n of benefit accrued to Railways as a
result of mplementatlon Df solar panefsa’hybnd system in electrrfcahon of level cr035|n%had
been sef up sz the system of mumtmrmg of mstrm:tmns by the RE or Mmmtw had proved to
be deﬂment the Committee had recommended that the Ministry of Railways/Raiway Board

- should ensure regular and eﬁectwe mﬂmtorrng of the targets set ﬁ::r energy conservation at

A Jevels so that they dould be t:umplated W|th|n the stmulated Ume e frame. The Mmlstry
should also measure the benefit apcrued to the Ranways as a result of the electification of -
level crassings with sofar panels. As the Ministry had assulré'd that solar panels at 2000.
statio.ns wolld be irn"plernented in the next bwo years, the Commitiee had deéired o be

. | B
apprised of the periodical present progress of the matter. = -

27 The Ministry of Raitways in their Action Taken Note have stated as under.

“As per the policy lefter dated 0B.03.2007, Solar based lighting system were o be

. provided at  manned |.C gates which are not electrified. Thereafter in 2008, Action
plan targats were issued for provision of solar panel at LC gates. The progress of .
this  itern is reqularly discussed in CESE/CEGE meetings held fime 'to time and in

- the monthly PCDCs.  Furher, Rafways have fixed annual energy target for nen
traction-energy. Dug to vigorous monitoring the electrical energy consumption in nea

. traction application, inspite of increase in load iz negligible «dusing - the [ast
04 years. Further DG/BEE vide their letter has also mentioned that Ratfways have
been achieving annual reduction of about 2% in electric traction and about 2 8% per
year in mon traction appln:ataons As on date, 4406 LC gales has been pruw:fad with
solar based lighting system.”

28, The Commitiee are happy tD rnote that the eFec:tﬁcaI energy consumption .'Irl. |
hon tréctiﬁr_a application, inspite of increase in load is negligible duting the [ast 04
years and the.Raifﬁ.i;fays have been achieving annual reduction of about 2 8% per year
~in non traction applications. However, the data on energy conservation targets set [’_\}f.
eagh Zonal Railways Iaﬁd the extént to Which-sucﬁ'ta'rgets have been achieved have

not been provided by the Ral!Wa}fs The Ministry of Ratlways have. also nof mentloned‘

- as to whether instructions have been issued fo Zonal R,aslways to duly maintain such

data fowards ehergy. consewatlan The Committee, theref&re would Irke te be °
informed of status of such data being mamtalned by Zonal Rajtways and in absence of
“such practma the corre::twe action taken by the Ra[rwa}ra to mmmtur the timely,
_-(:Drrrpieﬁmn of targets - set for energy consewatlon by Zmnal RaIFWa}'E The Gomm|ttee .
are unhappy fo note that thnugh as per letter r:!afed 8."3!2[1!3? Soiar Panels were tu be

- R v . ﬁ.._- - L Lo - ] "
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installed at 2000 Rai[ww Stafions within a periad of 2 years. Little progress sgems io

.have her—:n a,chle'-feci as acfion faken notes are silent b{::'i:h an mplementatrmn and

) beneﬂf‘a achfeved td Endfa Raﬂways Smce ehergy mnsewatlon 15 extremel}r vital for

fmanc:al health’ of Indian Raitways, the- Cammlttee desire thiat a- pian of action be

:Irawrl up for time bound- pmwsmmng of sc:ular‘ panels at Hatlway Sr:atmns

{Recommendafion Ne. 16)

20 The Commlﬁee had observed that the progress of 2nergy audlt concucted in ’1? Zones
revealed that no energy audit had been conducted in three Zones, while 48 out of 148
recommendatlens made by the Energg,r Auditors had not been |mp1emented in seven Zones
and partial mpiementaﬂon had been noticed in respect of 18 recommendations. Further,
rec_:c:rnl‘r‘lendatlr:rns- givern in case of 12 Tr_actlfc}n Sub-Stafions had either been partially
implemented of na targets had been fixed fu}'r implerfentation of the same. While pbserving .
that there had _E_[I'SD been no effective syétem of menitering energy avdit and implementation

ofthéif recommendations at Réilway Board level, the Commifiee had desired to be furnished

- with adetailed réport indicating the recommendations given by the Enefgy Auditors |

implemented/not implemented by the Minisiry along with the reasons for non-acoceptance and

remedialfcorrective action taken on the recommendations accepted by them. '_
30.  The Ministry of Raltways, in their Action Taken Note have _stéted as under;

*Zonal Railways have heen advised to cérr'y out energy audit of all buildings having
more than = 100 KW and ' the same was reiterated vide '‘Board's letisr no.

- 2007/Elect3G)/152/2 dated 18.07.2008. It was also stated that Zonal Railways can
undertake by IRIEEN trained Officials  for this purpose of efergy audt.  During  the
 year 2014-15, 448 energy audits have been done. In acdition, 65 Energy Audits  have
“also been carried out during 2015-16 (up to Nov-15). For implementation of energy
audit report Zonal Railways was advised fo work out a small. action plan vide
Board's letter no, EDD?J’EIEGtBG}HSEIE dated 30.3.2015 and feed back of the same
be given on Rail saver website. Due to ach]&‘uement in energy conservation, IR has -
bagged 88 Natmnal Enargy Cansewatmn Award during the period frem 2010 - 2015

Further, Molls haﬁ.re been slgned.with Mjmstr}r Df Power, Bureau of Eﬂergy EfFI:IEﬁC'_-.
(BEE) for enhancmg G0- Gperation in the areas Df energg.r consewatmn over: R '

-31.. In their earliet Reporﬁ ‘the {3.-1.3.|.1-1r-11rttae Kad. asked the Rallways to furmsh a

' detailed - repurt mc[lca"nng the remmmendaimns gwen by the Energy Audjfors

Impfemantedfnot implementad b}f the M[ms,try along with thce\' reasrms ﬁjr'

} I ;
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non-acceptance and remedialicorrective action taken on fthe recommendations.

However, the Raifways have not supplied the said information and the figure of energy

audit as'-.r'ep;:'rted by the Ministry shows a.declining trend with only 56 energy avdits

done in 207516 as comparéd to 448 in 2014-15 {upto November 2015}, highlighting the

ackadal’sic:a;[”appmach of. the RaiIWEys tDWar'ds energy audit The'Cnmmi'i:teE

g‘ﬁlng energy —&0dit L;Dnc{w:ted in all Zona] RalI'Ways to ldEﬂle}’ the areas of
improvernent and present to the Conmmities efatus of energy audit of all eligibie
facilities atohg with detafls of non complying facmties.fstatmns in the concerned Zonal
RaJ!ways The Cnmmrltte«e also reiterate that a defailed report indicating the

recommendations given by the Energy Auditors, implementadinot ':m]:[érn ented by the

Ministry along with the reasons for non-acceptance and remedizlicorrective action

taken on the recprﬁrr:e:ndations may be furnished f_r:J the Commitfee at the earliest,

-

32. The Commtttee note that in_pursuahce of fheir.re:ommandaﬁons, th.e Minisfry of-
Railways have Tnif}atéd several measures to make _th:'_eqwiro_nment managemenk
sys‘iem. in indian’ Ra'rlwéya . Stafions, Trains aﬁd'Traclcé more effective in Future,
hbwe‘uer, in several cases the work was far from ﬁomp[eﬁmn titl December, 2015 The

details of such cases as provided by the Ministry are given as under;

{[J Balance works of Raipur plant are yefto be complefed.

(i) ~ Commissioning of TDndiaEpet Plant is further delayed.

fit) . mtroduction of bio-diesel in indi_ﬁn Railways is s6lf at roadmap Stats.

(v Tenders for Natural Gas based Alco engine for locomotives are yet to he

award ed

' {UJ The Gas Turkine. based locomotives, ROSO s still at discussian stage with

" Water recycling piant at Raipur Station is yet fo be sat up.

{(vi) * Setfing: ﬁp of Water Recycling Pliant (WRP) subject to techno-economic viahitity
at ma}o'r* water congumption centres Ta stil being'assessed it has heen planned '
to fake up work of WRPs at 32 major stations (A~ and A Eat&gnr}f} mc:ludmg 9

stations-on Southern Ra;}way dur:ng 2015 15

e,
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{viij For the-year 2015-18 tofal 326 Rain Water Harvesting (RWH) systems have been
- planned. to be sef up or various Zonal Railways, out of which 145 have been

mmp[eteﬂ till September, 2015.

(viii} - [ndian Rallways has planned fo set up ac[d[tlr:ma[ ‘[EB MW of Wml:ﬁ il F’Iants

[1x) ._1Jj_dJ_M_Ea.dways_ls_strwn_'l_g fa aE:_f_'l_I_E:"-"E-th?_—_tﬂ_{'—gEEQf—ﬁfmi:%n[ of 1D__5ﬁ&-hm - tﬂllefsd:i

in'the passenger codches during the financial year 2014-15.

. While noting the aforesaid shteps initiated by the Ministry of Railwayé, the
Committee would like tb be apprised of the tangible outcome of these measures and
.5_1[5.-:: the p_raéenf status of aforesaid works already in process, and fargets achieved till
‘February, 2016 in respect of setling up of RWH, Water Recyeling Flants, W[nd Bl
P.tarrfs, fitment of bic foilets, etﬁ. .The Committee would .a-lso impress upon the -
Goﬁernment't.n Entensify the measures initiated and make more I:;D-nc:ei‘ted'eﬁr:lr‘ts
towards (:Feanlmess in stations and trains, curbing emissien from Diesel lommﬂtwes
regulafmg Noise\Water F‘D[Iutmn E[ectnﬁcatmn of tracks, conservaftion of water and

energy and waste management in Indian Railways.
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